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SPECIAL MENTIONS

Demand to give clear guidelines on debt relief to persons affected

due to stoppage of mining activities in Goa

SHRI SHANTARAM NAIK (Goa): Sir, it is well known that Goa mining issue
1 lingering in the State of Goa for quite some time. It started with an order passed by
Goa Government suspending all mining operations in the State. Thereafter, Environment

Ministry passed an order to the same effect by quoting legal provisions.

Subsequently, the Supreme Court has given a judgment which requires quite some

time to make it enforceable.

Goa Government has advised nationalized banks to write off the loans obtained by
owners of trucks, barges, etc. Goa Government has not been able to get any package from
the Central Government. They are promising debt relief from banks but have not obtained
any assurances [rom banks or RBI. They also tried to convince cooperative banks but

cooperative banks have their limitations as they have to go by RBI Guidelines.

Number of those directly or indirectly depending upon mining business is around
three lakhs. Since there is no circulation of money, business of small traders has minimized.
Families of truck and barge owners have no money to pay for the educational needs of
their children and, even in some cases, bring home the regular quota of ration has become

a problem.

Representatives of mining labourers held demonstrations in Goa but their issues

have remained unresolved.

I, therefore, urge upon the Union Government to issue necessary instructions to RBI

in the matter.

RBI being an independent institution, Goa Government should also try to impress
upon Union Finance Ministry requesting them to consider the case of persons affected on

account of stoppage of mining activities in Goa.

Demand to build an international airport in
Anand district of Gujarat
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